IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 03.02.2026

Case No.

1 |s.NAYAK 17707/2026(03.02.2026  |CRLMC/328/2026 o | c |
2 |T.R.DAS (7727/2026(03.02.2026 |CRLMC/5362/2025 |10 | c
3 |R.MALLICK 17729/2026 |03.02.2026  |CMP/135/2026 0 | c |
‘4 e ‘7745/2026‘03.02.2026 WP (C) /771/2026 ’10 ‘ ‘c ‘
5 |G. D. MALLICK|7756/2026(03.02.2026 |WP(C)/2517/2026 |10 | c |
6 M. R. ROUTRAY |7757/2026(03.02.2026 |WP(C)/2616/2026 |10 | c
7 M. R. ROUTRAY |7758/2026(03.02.2026 |WP(C)/2602/2026 |10 | c |
'8 M. R. ROUTRAY |7759/2026(03.02.2026 |WP(C)/2518/2026 |10 | c |
9 M. NAIK (7761/2026 |03.02.2026 |WP(C)/3020/2026 |10 | c |
10 M. NAIK 17762/202603.02.2026 |[WP(C)/3010/2026 |10 | c |
' ' ' ' ' DOCUMENT

AVAILABLE
11 |J P KAR 7763/2026(03.02.2026 |WP(C)/9589/2022 |10 égUigséEE

TO BE

PAID
12 |S. SAHOO 17766/202603.02.2026 |WP(C)/2325/2026 |10 | c |
13 |R. C. ROUT  |7767/2026|03.02.2026 |WP(C)/2266/2026 |10 | c |
14 |A K ROUT 17768/202603.02.2026 |WP(C)/8829/2023 |10 | u |
15 |A K ROUT 17769/202603.02.2026 |[RSA/461/2012 0 | o
16 |S. K. BEHERA |7770/2026|03.02.2026 |WP(C)/15857/2025 |10 | c |
117 |J SAHOO |7773/2026|03.02.2026 |WP(C)/18292/2020 |10 | u |
18 |T MISHRA (7774/202603.02.2026 |ABLAPL/8933/2018 |10 | o
19 |R K MOHAPATRA |7775/2026(03.02.2026 |WP(C)/15331/2019 |10 | o
20 |J SAHOO 7776/2026|03.02.2026 |WPC (OA) /1582/2019 |10 | o
21 |D NAYAK 17778/202603.02.2026  |CMP/1224/2022 0 | o
22 |A K MOHANTY |7779/2026|03.02.2026 |WP(C)/2722/2026 |10 | c |
23 |P K JENA 17780/202603.02.2026 |[WP(C)/7838/2022 |10 | c |
24 |B K BEHERA  |7781/2026|03.02.2026 |WP(C)/3761/2014 |10 | c |
25 |S. BARIK 7782/202603.02.2026 |[WP(C)/3761/2014 |10 | c |
‘26 géféigRNENDU ‘7783/2026‘03.02.2026 FAO/61/2012 ‘10 ‘ ‘c ‘
27 |A B MALLICK |7784/2026(03.02.2026 |[RSA/174/2022 0 | c |
28 |S DASH |7785/2026 |03.02.2026 |WP(C)/2597/2026 |10 | c |




29 |B K PATI |7786/2026 |03.02.2026 |WP(C)/2597/2026 |10 | c |
30 |T SWAIN |7787/2026 (03.02.2026 |WP(C)/2878/2026 |10 | c
31 |T SWAIN |7788/2026 (03.02.2026 |WP(C)/2921/2026 |10 | c
32 |s PANDA 17794/2026 (03.02.2026 |WP(C)/3207/2026 |10 | c
33 |P K SAHOO 17795/2026 (03.02.2026 |WP(C)/2273/2026 |10 | c
34 |T SWAIN 17798/2026 (03.02.2026 |WP(C)/1801/2026 |10 | c
35 |A. K. NAYAK [7799/2026(03.02.2026 |WP(C)/32797/2025 [10 | c
36 |P. K. JENA  |7800/2026(03.02.2026 |WP(C)/2280/2026 |10 | lc |
37 |S MOHAPATRA |7801/2026(03.02.2026 |WP(C)/1799/2026 |10 | c |
38 |D K MOHANTY |7803/2026|03.02.2026 |CONTC/149/2026 0 | c |
‘39 o KUHAR 7804/2026‘03.02.2026 CONTC/468/2026 ‘10 ‘ ‘c ‘
140 |B C PANDA 17805/202603.02.2026  |CONTC/671/2026 0| c |
41 |s Das |7807/2026 (03.02.2026 |WP(C)/13000/2022 |10 | c |
42 |S MOHARANA  |7808/2026(03.02.2026 |WP(C)/27680/2025 |10 | c |
43 |C R NAYAK 17809/2026 03.02.2026 |CONTC/287/2026 0| | |
44 |C R NAYAK 7810/2026 (03.02.2026 |WA/400/2025 0| | |
45 |U CHHOTARAY |7811/2026(03.02.2026 |WP(C)/33300/2025 |10 | | |
46 |S K LENKA |7812/2026 |03.02.2026 |WP(C)/32353/2025 |10 | c |
47 |M D BISWAL  |7813/2026|03.02.2026 |RPFAM/364/2025 0| | |
48 |M R ROUTRAY |7816/2026(03.02.2026 |WP(C)/32492/2025 |10 | c |
49 |D NAYAK 7819/2026(03.02.2026 |WP(C)/36369/2025 |10 | | |
50 |K C PANDA 17820/202603.02.2026  |[WP(C)/171/2026 0 | | |
51 |G DaS 7821/202603.02.2026 |WP(C)/36881/2021 |10 | c |
52 |T. K. BARIK |7823/2026|03.02.2026 |CMAPL/285/2024 0 | c |
53 |B N SHARANGI |7824/2026(03.02.2026 |WA/1445/2024 0 | c
54 |S. BARIK 7825/2026 (03.02.2026 |WA/181/2024 0 | c
55 |S.NAYAK 7830/202603.02.2026  |CRLMP/1722/2025 |10 | c |
56 |D.K.BEHERA  |7831/2026|03.02.2026 |CRLMP/44/2026 0 | c
57 |ppoanbt 7833/202603.02.2026 |(CRLMP/54/2026 10 c

58 Ei:?ﬁiIT 7834/2026(03.02.2026 |CRLMP/128/2026 10 c

59 |P.K.MOHANTY |7835/2026|03.02.2026 |CRLMP/52/2026 0 | c |
60 |B.K.DAS 17836/202603.02.2026 |[CMP/162/2026 0 | c |
61 |SARAT DASH  |7842/2026|03.02.2026 |CRLMC/32/2026 |7 | o
62 |R CH ROUT 7852/202603.02.2026  |[WP(C)/22794/2025 |10 | c |
63 |S K SAHU 17853/202603.02.2026 |[WP(C)/37393/2025 |10 | c |
‘64 ‘éiigﬁGiUMAR ‘7854/2026‘03.02.2026 WP (C) /2567/2026 ‘7 ‘ ‘U ‘
65 |R B MISHRA  |7855/2026(03.02.2026 |[BLAPL/11486/2025 |10 | c |
66 |[B. N. SAHU  |7858/2026|03.02.2026 |WP(C)/1667/2026 |7 | o
67 |SAMIR BARIK |7860/2026(03.02.2026 |[BLAPL/9567/2025 |10 | c |
68 |B. N. SAHU  |7861/2026|03.02.2026 |WP(C)/1792/2026 |7 | u |
69 |T K NAYAK |7862/2026(03.02.2026 |WP(C)/22306/2025 |10 | | |




70 |P. K. BARIK |7863/2026(03.02.2026 |WP(C)/7674/2025 |7 | v
71 |G SAHOO 17864/202603.02.2026 |[WP(C)/2974/2026  [10 | c |
72 |SAMIR BARIK |7865/2026(03.02.2026 |BLAPL/9446/2025 |10 | c |
73 |T K NAYAK |7866/2026 (03.02.2026 |WP(C)/2900/2026 |10 | c |
74 |s K SAHOO 17868/202603.02.2026 [WP(C)/2247/2026  [10 | c |
75 |T K NAYAK 17870/202603.02.2026 |[WP(C)/2210/2026 |10 | c |
76 |SUBAS SAMAL |7871/2026(03.02.2026 |BLAPL/13136/2025 |10 | c |
77 |L K NAYAK |7872/2026(03.02.2026 |WP(C)/2210/2026 |10 | c |
78 |T K NAYAK |7874/2026(03.02.2026 |WP(C)/1405/2026 |10 | c |
79 |RK MALLICK  |7878/2026(03.02.2026 |BLAPL/9842/2025 |10 | c |
80 |P K LENKA 17882/202603.02.2026  |[RSA/227/2019 |7 | u |
81 |S N SHARMA  |7883/2026(03.02.2026 |WEC(OAC)/1938/2015[10 | SR
82 |S K SAMAL |7884/2026 (03.02.2026 |WP(C)/4487/2013 |10 | SR
83 |R C MALLICK |7885/2026|03.02.2026 |RSA/317/2006 10 |1 DFA DMS|U |
84 |S K SAMAL |7886/2026 03.02.2026 |MACA/348/2018 0 | SR
85 |H K MALLICK |7887/2026(03.02.2026 |WP(C)/8332/2016 |10 | SR

: 7 7 7 7

DR.PURUSOTTAM
86 |[CHULI , 7888/2026(03.02.2026 |CONTC/5929/2025 |10 c

P.NATH,

P.PUNYATOYA
87 |H K MALLICK |7889/2026(03.02.2026 |WP(C)/12844/2022 |10 | CH
88 |S K SAMAL 17891/2026(03.02.2026 |WP(C)/33098/2021 [10 | CH
89 |P N NAYAK 17892/2026(03.02.2026 |WP(C)/27920/2023 |10 | CH
90 |P N NAYAK 17893/2026 (03.02.2026 |WP(C)/27920/2023 |10 | CH
91 |N BISWAL 17894/2026 (03.02.2026 |CMAPL/865/2023 0 | CH
92 |M BASU |7895/2026 (03.02.2026 |WP(C)/14368/2022 |10 | oo
93 |R SINGH 17896/202603.02.2026 |ABLAPL/3046/2023 |10 | u |
94 |D BARIK 17897/202603.02.2026 |WP(C)/2647/2023 |10 | c |
95 |S GUPTA 17898/202603.02.2026 |WP(C)/5470/2019 |10 | u |
96 |P P RAY 17900/202603.02.2026 |FAO/61/2012 0| u |
97 |J R PUROHIT |7902/2026|03.02.2026 |SA/295/1996 0| u |
98 |S K NAYAK 17904/202603.02.2026 |WP(C)/4296/2024 |10 | u
99 |s K NAYAK 17913/202603.02.2026 |WP(C)/4296/2024 |10 | u |
1100 M K MOHANTY |7914/2026|03.02.2026 |WP(C)/17690/2013 |10 | u |
101 |s K PARIDA  |7915/2026|03.02.2026 |CRLREV/517/2023 |10 | u |
102 |G R PATRA 17920/202603.02.2026  |[BLAPL/11814/2025 |10 | o
103 |[S S PASAYAT |7921/2026(03.02.2026 |WP(C)/2619/2026 |10 | o
104 |[S S PASAYAT |7922/2026(03.02.2026 |WP(C)/2431/2026 |10 | o
1105 |S DAS 17923/202603.02.2026 |[RSA/256/2025 0 | o
1106 [P C DAS 2 17925/202603.02.2026 | RPFAM/29/2025 0 | o
107 [P K JENA 7926/202603.02.2026  |[WP(C)/37445/2025 |10 | o
1108 |S NAYAK 17928/202603.02.2026  |[WP(C)/32797/2025 |10 | u |
1109 |S NAYAK 17929/2026 |03.02.2026 |WP(C)/30753/2025 |10 | u |
110 N K SATAPATHY |7930/2026(03.02.2026 |WA/1220/2025 0 | u |




111 [B K DAS 17931/2026 (03.02.2026 |ABLAPL/631/2026 |10 | R
112 [P K SWAIN 17932/2026 (03.02.2026 |WP(C)/35904/2025 |10 | v
113 [P K SWAIN 17933/2026 (03.02.2026 |WP(C)/2746/2026 |10 | v
114 [P K SWAIN 17934/202603.02.2026 |[WP(C)/2974/2026  [10 | v
1115 |R SAMAL 17935/202603.02.2026  |[WP(C)/3322/2026 |10 | v
116 |R SAMAL 17936/2026 (03.02.2026 |WP(C)/3390/2026 |10 | v
1117 |G ROUT 17937/2026|03.02.2026 |WP(C)/247/2026 0| u |
1118 |G ROUT 17938/2026 |03.02.2026 |WP(C)/326/2026 0 | u |
119 |P K MALLICK |7939/2026(03.02.2026 |WA/3190/2024 0 | v
120 |M NANDY 7940/2026(03.02.2026 |WP(C)/13469/2019 |7 gig?éo U ‘
DMS

121 |[P K MALLICK |7941/2026(03.02.2026 |WA/97/2025 0 | CH
122 [D K MOHANTY [7942/2026(03.02.2026 |WP(C)/23170/2025 [10 | o
1123 |S K NAYAK 17943/2026 (03.02.2026 |WP(C)/17064/2025 |10 | CH
124 |P BEHERA 17944/2026(03.02.2026 |WP(C)/37699/2025 |10 | o
125 |s K PARIDA  |7945/2026(03.02.2026 |CONTC/6163/2025 |10 | oo
1126 |G R JENA |7947/2026(03.02.2026 |CRLREV/219/2024 |10 | c
127 |0 rea 7952/2026(03.02.2026 |WP(C)/29462/2025 |10 c

128 |0 N oma |7954/2026(03.02.2026 WP (C)/35294/2025 |10 c

129 |A PATTANAIK |7955/2026(03.02.2026 |WP(C)/855/2026 0 | c
130 ﬁégigi?gﬁANA 7956/2026(03.02.2026 |WP(C)/3140/2026 |10 c

1131 |[RK BISOI |7957/2026[03.02.2026 |[WP(C)/3305/2025 |10 | c
132 |S. SAMAL 17959/2026(03.02.2026 |[WP(C)/3693/2026  [10 | c
133 |S. SAMAL 17960/2026(03.02.2026 |[WP(C)/3690/2026  [10 | c
134 [B N MOHAPATRA 7964/2026(03.02.2026 |CRLREV/15/2024 |7 | CH
1135 |S DAS 17965/2026 (03.02.2026 |WA/672/2022 |7 | CH
1136 |[J K SAHOO 17966/2026(03.02.2026 |FAO/509/2014 0 | CH
1137 |[J K SAHOO 17967/2026(03.02.2026 |FRO/257/2018 0 | o
1138 |A SAHOO 17968/202603.02.2026 |[CMP/264/2024 0| u |
1139 M R SAHOO 17969/202603.02.2026 |[WP(C)/4097/2021  [10 | u |
1140 |P MUDULI 17970/202603.02.2026  |[WP(C)/25125/2023 |10 | u |
141 P MUDULI 17971/202603.02.2026 |[WP(C)/27012/2023 |10 | u |
142 B P BISWAL  |7972/2026|03.02.2026 |WP(C)/6708/2023 |10 | u |
143 |S S PRADHAN |7973/2026(03.02.2026 |WP(C)/11569/2017 |10 | S
144 B SAHOO 17974/2026 (03.02.2026 |WP(C)/28908/2025 |10 | u |
1145 B SAHOO 17975/202603.02.2026 |RVWPET/293/2025 |10 | u |
146 M DAS 17976/202603.02.2026  |[BLAPL/9415/2025 |10 | u |
147 M N MOHANTY |7977/2026(03.02.2026 |CONTC/5501/2025 |10 | o
148 |P BEHERA 17978/202603.02.2026  |CRLMC/4419/2024 |10 | o
149 |P BEHERA 17979/202603.02.2026  |CMP/525/2025 0 | U
150 M N MOHANTY |7980/2026|03.02.2026 |CRLMP/946/2025 0 | u |




151 |J P KAR |7981/2026 (03.02.2026 |ABLAPL/675/2025 |10 | R
152 |A. SUNDARAY |7982/2026(03.02.2026 |WP(C)/3223/2026 |10 | c |
1153 |R NAYAK (7983/202603.02.2026 |ABLAPL/559/2026 |10 | v
1154 |A K PANDA 17984/202603.02.2026 |WP(C)/15864/2025 [10 | v
1155 |B DAS 17985/202603.02.2026  |[BLAPL/13213/2025 [10 | c |
1156 |C R NAYAK 17987/2026(03.02.2026 |WP(C)/33507/2025 |10 | c |
‘157 o S HIDRE 7988/2026‘03.02.2026 WP (C) /35413/2025 ‘10 ‘ ‘c ‘
| | | Total 11543

NIC




